HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

To

i

All Pr. District and Sessions Judge.

No: 38 6w~ ! S+ Date mq\\\ s Q\ Mrs\Q
Subject:- Computerisation of Document Registration in J&K.
Sir,

Kindly furnish the below tabulated information, District

Wise/Court Wise, to this office within three days:

No. of Registrations done in | Amount of Stamp duty used in these
the year 2017 (01.01.2017 to Registrations during the year 2017
31.12.2017) 01.01.2017 to 31.12.2017)
L_
Matter may be treated as most urgent
Yours faithfully,
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